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07.05.2013
COURT NO. 1     
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K. JAIN

AT 2.15 P.M
1. LPA 359/2008 D.T.C AVNISH AHLAWAT
   CM APPL. 9738/2008 VS. DHARAMVIR SINGH & ORS
   CM APPL. 9739/2008

COURT NO.3  [E-COURT]      
(DIVISION BENCH-3)
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE   VIBHU BAKHRU  

AT 10.30 A.M
   
1. ITA 289/2012 CIT AMOC SINHA

VS. SUREN INTERNATIONAL DEEPAK ANAND
PVT LTD ANSHUM JAIN

RAHUL KOCHAR
S. KRISHNAU

COURT NO. 9          
HON'BLE MS. JUSTICE VEENA BIRBAL

   
AT 2.15 P.M.
1. FAO 581/2002 RAVI LUTHRA I.P. SINGH

VS. REKHA S.K. DUGGAL

COURT NO. 32   
EXTENSION BLOCK (FIRST FLOOR)                         
HON'BLE MR. JUSTICE R.V EASWAR

    
1. BAIL APPLN. 712/2013 VIRENDRA SINGH R.S. CHAUDHARY

VS. STATE JASBIR KAUR

COURT NO. 28    
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M.
1.CRL.A.1013/2006 SURENDER SINGH RAKHI DUBEY

VS. THE STATE M.N.DUDEJA
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07.05.2013                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

                        COURT NO.20  (OS-C)
                 HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

   AT  2.15 P.M.

31. EL.PET. 14/2009           SH. NAND RAM BAGRI           R.K. BURMAN,MOHIT            
          Vs. SH. JAI KISHAN AND OTHERS GUPTA,A.K.SHARMA,RAJEEV      
                                                           SHARMA,S.S.KHAN,K.C.MITTAL   

JAYANT K. SUD, HARENDRA
SINGH, ANJALI NEHRA,
D.R. CHOUDHARY,SAMSOODHAN
KHAN, NEHA JAIN, MOHIT GUPTA
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